
Central Administrative Tribunal Lucknow Bench Lucknow

O.A.425/2008 
This, the day of December, 2008

Hon’ble Mr. M. Kanthaiah, Member (J)
Hon’ble Dr. A. K. Mishra, Member (A)

Adwatiya Chandra, aged about 45 years, son of late R.D. Goyal, resident of 
House No. 304, Indra Puri, Bhola Khera, Krishna Nagar, Lucknow.

Applicant.
By Advocate Sri M.A. Siddqui for Sri Hari Ram.

Versus
1. Union of India, through the General Manager, Northern Railway, 

Baroda House, New Delhi.
2. Deputy Chief Electrical Engineer, Northern Railway, C&W 

Workshop, Alambagh, Lucknow.

Respondents.
By Advocate Sri N.K. Agarwal.

Order (Oral)
Bv Hon’ble Mr. M.Kanthaiah. Member rj)

The applicant has filed O.A. with a prayer to issue dkection to

Respondent No. 2 to initiate suitability test for the post of Senior

Technician (MCM) in grade 5000-8000 by fixing some dates on the ground

\}> , 
that he belongs to scheduled caste and stand- senior most amongst the

candidates called for test and he is entitled for such promotion as per Rules.

2. The matter has been taken up at admission stage.

3. Heard both sides.

4. Applicant counsel submits that representation of the applicant dated

10.9.2008 is still pending in respect of the O.A. claim, but the respondents 

counsel submits that they have not received any such representation.

5. When the representation of the applicant is not decided, passing of

any order in respect of the claim of the applicant is not at all desirable at 

this stage and as such, the O.A. is disposed of with a direction to the 

Respondent No. 2 to consider the representation of the applicant dated
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10.9.2008 (Annexure A-4) submitted to the respondent No. 2 as per rules 

with a reasoned order within a period of two months from the dte of receipt 

of copy of this order. The applicant is also directed to supply the copy pf 

the representation-dated 10.9.2008 (Annexure-A-4) to the respondent No. 2 

along with! the copy of this order. No costs.

(D r ^ x X h ^ a )  KantiidS)
Member (A) Member (J)

V.


